APPENDIX- Xl

Haryana Government
Forest Department
Notification
The 21° May, 2009

No. S.O 43/C.A 16/1927/S.29/2009. — In exercise of the powers conferred by section 290of the
Indian Forest Act, 1927 (Act 16 of 1927), the Governor of Haryana hereby declares the land described in
the declares the land described in the Schedule given below to be protected forest to which the provisions
of Chapter IV of the said Act, shall be applicable.

Schedule
District Tehslil Village with Description Total area
H.B.No. of field 20.6 (in acres) = 8.24 ha.

Rect. No. killaNo. A K M

1 2 3 4 5 6
Mewat Nuh Rojka meo 173 12 18/2 4 3
(Contd.) 19 8 0
20 8 0
21 8 0
22 8 0
23/1 1 9
17 1 8 0
2 8 0
3/1 8 0
9 8 0
10 8 0
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